NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 30.07.2021 (FRIDAY)
COURT OF CHAIRPERSON (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, the Officiating Chairperson and Hon’ble Dr. Alok Srivastava,
Member (Technical)

For Directions

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Manoj Kumar Agarwal Pawan Shree Agarwal | S.S. Shekhawat
(Ins) No. 577 of Vs
2018 Mehndipur Balaji Infra Developers Pvt.
Ltd.
2. Comp. App (AT) | Jagbasera Infratech Pvt. Ltd. Sumant Bharadwaj Narender Singh
(Ins) No. 150 of Vs. Yadav
2019 Rawal Variety Construction Ltd.
3. Comp. App. (AT) | BSE Ltd. Pratap Venugopal Hitesh Bihrani
(Ins) No. 346 of Vs.
2019 Asabhi Infrastructure & Projects Ltd.

For Admission (Fresh Cases)

4. Comp. App. (AT) | Radius Infratel Pvt. Ltd. Aditya Dewan Vishal Gupta
(Ins) No. 494 of Through The Liquidator Tenzen Tashi Negi
2021 Arvind Garg Debolina Roy-R1
Vs.

(With Defects) Jaiprakash Associates Ltd. & Ors.

5. Comp. App. (AT) | Smt. Aruna Patel Arti Sharma
(Ins) No. 525 of | Vs.
2021 Punjab National Bank & Anr.

6. Comp. App. (AT) | Smt. Aruna Patel Arti Sharma
(Ins) No. 526 of Vs.
2021 Punjab National Bank & Anr.

7. Comp. App. (AT) | Central Board of Trustee, Employees Brijesh Kumar
(Ins) No. 527 of | Provident Fund Organization through Tamber

2021 The Regional P.F. Commissioner
Vs.

Shri Dutta India Pvt. Ltd.




(Ins) No. 530 of
2021

Vs.
Star Lamipacks Pvt. Ltd.

8. Comp. App. (AT) | Edelweiss Assets Reconstruction Atul Sharma
(Ins) No. 528 of Company Ltd.
2021 Vs.
Nishiland Park Ltd.
9. Comp. App. (AT) | Agrawal Poly Plast Pvt. Ltd. Anuradha Dutt

For Hearing

10.

Comp. App. (AT)
(Ins) No. 392 of
2021

Jayesh Sanghrajka

Vs.

The Monitoring Agency nominated by
the

(Committee of Creditors of Ariisto
DevelopersPvt. Ltd.)

Tishampati Sen

Sumant Batra

For Admission (After Notice)

(Ins) No. 84 of
2021

Vs.
Parvinder Kumar Bhatt, Deputy Zonal
Manager, Bank of India & Ors.

11. | Comp. App. (AT) | Ankit Suresh Wadhwa Reema Khorana Parhiv J. Mehta-R1
(Ins) No. 1007 of | Vs.
2020 Bank of India

12. | Comp. App. (AT) | SM Milkose Ltd. & Anr. Manish Kaushik Vadlamani Seshagiri

Siddharth Sachar-R1
to R4

After rising of above and Chennai Bench

In the Court of Hon’ble Mr. Justice A.L.S. Cheema, the Officiating Chairperson and Hon’ble Mr. V.P. Singh, Member

(Technical)
For Hearing
13. | Comp. App. (AT) | Maitreya Doshi, ex-Director of Doshi Aslam Ahmed Smriti Churiwal
(Ins) No. 191 of Holdings Pvt. Ltd. Vishesh Kalra-R1
2021 Vs. Anshula Grover-R2
Anand Rathi Global Finance Ltd. &
Part Heard Anr.
Copy to: -
By order of Hon’ble Officiating Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

